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Rural Water Supply Schemel .. 
Andhra Pradesh 

1338. Shri Laxmi Dus: Will the 
Minister of Health be pleased to state: 

(a) whether the Andhra Pradesh 
Government have requested the Cen-
tral Government to allot additional 
funds for rural water supply schemes 
during 1964-65 in the State; 

(b) if so, the amount of additional 
funds asked for; and 

(c) the action taken thereon? 

The Minister of Health (Dr. Sushlla 
Nayar): (a) and (b). A request hal 
been received by the Planning Com-
mission from the Government of 
Andhra Pradesh for an allotment of 
at least Its. l' 50 crorc!> during 1964-65 
for rural water supply schemes under 
the Local Development Worka Pro-
gramme. 

(c) The matter is under considera-
tion in the Planning Commission. 

12.01 hrs. 

CALLING ATTENTION TO A 
MATTER OF URGENT PUBLIC 

IMPORTANCE 

REcENT EXPLOSIONS IN JAMMU AND 
KAsHMm 

Shri R. Barua (Jorhat): I call the 
attention of the Minister of Home 
Affairs to the following matter of 
urgent public Importance and I re-
quest that he may make a statement 
thereon: 

The recent explosions in Jammu 
and Kashmir State particularly 
in the office of the Deputy Com-
missioner, Poonch, and at Betar 
Dam. 

'l'he MiDillter of State ill the MiDU-
try of Home Aftain (Shri Hathi): On 
the night intervening the 13th and 
14th March, 1964, an explosion took 
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place at 23.30 hours by the side of a 
foot path behind the Poonch Fort. 
This was followed by a second explo-
sion at 23.45 hours, about 500 yarda 
away from the first explosion, beneath 
the window of the office of the Deputy 
Commissioner, Poonch, as a result of 
which glass-panes were damaged. On 
the morning of the 14th March, 1964, 
at 06.45 hours a live bomb was detect-
ed near the wall of the Deputy Com-
missioner's office, about 2 yards away 
from the place of second explosion. 
The assistance of the Army was re-
quisitioned to remove the bomb, but; 
before the Army experts arrived, the 
bomb exploded at 07.45 hours, that is, 
after an hour of its detection. As a 
result of the explosion the wall of the 
office building of the Deputy Com-
missioner, Poonch, was slightly 
damaged and window-panes were 
broken. There was no loss of life. 

The places of the occurrence are 
within 500 to 1000 yards south of the 
Police Station at Poonch and about 4 
mi'es distant from the Cease-fire 
Line. Investigations into the explo-
sions are being conducted by the 
State Government. Two persons have 
been arrested in this connection. 

As regards the reported attempt to 
wreck the water channel at Betar 
near Poonch, the Government of 
Jammu and Kashmir have intimated 
that no such incident occurred. 

Shrl R. Bama: May I know whe-
ther Government is aware of any 
we11-laid plan for sabotage in this 
area; if so. how is it that the bombs 
could not be detected even after the 
first exp' osion till actually they ex-
ploded? 

Shri Hathi: It was possible to detect 
the third bomb, the live bomb, but 
be'ore the other two explod£'d, they 
could not be detected in spite Of all 
the watch they kept. 

Shri R. Bama: What was the speed 
of the detecting machin'ery? 
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Mr. Speaker: Only one question. 
Shri Kamath. 

Shri Sari Vishnu Kamath (Hoshan-
gabad): Does not Government think 
that these increasingly frequent at-
tempts at sabotage and subversion by 
pro-Pakistani spies and agents are 
partly due to the pall of uncertainty 
about its future that unfortunately 
hangs over Kashmir, and if so, does 
Government propose to normalise the 
lituation and dispel this pall of un-
certainty by the fullest integration 
at a very early date of that State 
with the Indian Union as desired by 
the new Government of Jammu and 
Kashmir! 

Mr. Speaker: It is a matter of 
policy, much wider than this. 

Shri Bari Vishnu Kamath: They are 
increasingly frequent. 

Mr. Speaker: Can that be put on 
this question? 

Shrl Harl Vishnu Kamath: The 
sabotage and subversion are increas-
ingly frequent. Docs he think that 
they are due partly to thill uncertainty? 

Mr. Speaker: He leaves the question 
and goes to a wider matter. 

Shri Harl Vishnu Kamath: I invite 
your attention to the fact that yester-
day you permitted a question which 
was a question of policy more. or less. 

Mr. Speaker: I might have made a 
mistake. I am not going to repeat it. 

Shri lIari Vishnu Kamath: No, Sir. 
You rightly allowed it. 

Mr. Speaker: He might kindly put 
• question about the explosion. 

Shri Harl Vishnu Kamath: Does he 
think that these explosions are partly 
due to the fact that there is a pall of 
1IJlcerta:nty hangin& pver Kaahmltr, 
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and If so, does he propose to end it 
by the fullest integration of that 
State . . . 

The MiJaister 01 Finance (Shri T. T. 
Krlslmamachari): This is more explo-
sive than the explosion. 

The Minister without portfolio (Shri 
La) Bahadur Shastri): I do not think 
that these explosions are due to the 
reasons suggested by Shri Kamath. 

Shri Bari Vishnu Kamath: I said 
'Partly due to'. 

Shri Lal Bahadnr Shastri: However, 
there are some mischievous people 
who resort to these tactics. Over the 
main objective of integration, comp-
lete integration of Jammu and Kash-
mir with India, We are of the same 
opinion, wholly and entirely; and 
there is no difietence on that. As I 
said, We will wait; we should wait as 
to how the new Government wants to 
proceed in that matter. 
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~  ~ ~ ~ 1t iiI'JORI' • filii ~ 
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~ ~ ~ <iff ~ f'filff ~ ? 

Shri Batbi: So far as this is con-
cerned, the Jammu and Kashmir Gol'-
ernment have stated that no such in-
cident had happened 
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Shri Kapur SlIIgh (Ludhana): Have 
the Government any reason to be-
lieve that this occurrence and other 
similar occurrences finally connect up 
with the drama of Kashmir beinI 
played on the UNO stage now? 

Shri Lal Bahadur Shastri: The han. 
Member can decide it for himself. 

Dr. L. M. 'Singhvi (Jodhpur): May 
I know whether Government suspect 
any foreign espionage assisted by lo-
cal political parties, such as the poli-
tical Conference or the Plebelc1te 
Front, in having these disturbances 
in these areas and if so whether any 
arrests have been effected in pursuance 
of this suspicion? 

Shri Lal Bahadur Shastri: Two 
arrests have been made. As far as I 
am aware, I do not think any political 
party, or the political parties whose 
names were taken by the hon. Mem-
ber, is involved in it. It is diffi.cult 
for me to say anything final as the 
matter is still under investigation. 
But there are agent provocatteUl'll 
do all thelt thiJlgl. 
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Dr. L. ~ . Siqhvl: The names of 

those who have been arrested. 

Mr. Speaker: The names of those 
who have been arrested are wanted .. 

Shri La! Bahadur Shastri: The 
names are not here. 
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12.16 hrs. 

PAPERS LAID ON THE TABLE 

FOURTH VALUATION REPORT OF 
L.I.C. 

The MiJUster of Finance (Shri T. T .. 
Krishnamac·haril: I beg to lay on the 
Table a copy of the Fourth Valuation 
Report of the Life Insurance Corpo-
ration of India as at 31st March, 1963 
under section 29 of the Life Insurance 
Corporation Act, 1956. [Placed in 
Libra.TY. See No. LT-2548/64]. 

NOTIFICATIONS UNDER CUSTOMS ACT 

The Miaister of Planning (Shri B. 
R. Bhagat): I bE'g to lay on the 
Table-

(1) a copy each of the following 
Notidlcations under Section 159 of the 
Customs Act, 1962:-

(i) G.S.R. 270 dated the 29th 
February, 196 •. 

(ij) G.S.R. 271 dated the 29th 
February, 1964. 

(iii) G's.R. 272 dated the 29th 
February, 1964. 

(iv) G.S.R, 273 dated the 29th 
February, 1964. 

(v) G. S. R. 274 dated the 29th 
February, 1911 •. 

(vi) G.S.R. 275 dated the 29th 
February, 1964. 

(vii) G.S.R. 391 dated the 7th 
Marcil, 19841. 


